DISCUSSION ON THE WORKING OF THE MINISTRY OF
MINORITY AFFAIRS

MR. DEPUTY CHAIRMAN : Now, we shall continue Discussion on the Working of Ministry of
Minority Affairs. Shrimati Vasanthi Stanley.

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Mr. Deputy Chairman, Sir, | thank you
for giving me the opportunity to participate in this discussion. At the outset, | would
like to congratulate the UPA-I and UPA-Il Governments for their commitments to the welfare of
the minorities and the systematic approach with which the overall development is being

achieved.

Sir, due to time constraint, | would make my observations very quickly. First of all, | would
like to mention about the linguistic minorities. Sir, the department’s allocation of busingss
includes ‘linguistic minorities” also but the Linguistic Minorites Commission, with its
headquarters at Allahabad does not fall within the purview of article 30 of the Constitution of
India. As this has been created under an executive order, it has no adjudicatory powers. A
commission without any adjudicatory powers is literally a toothless tiger. Hence, | request that
more powers should be given to the Linguistic Minorities Commission, and, it should be brought

under the statutory framework.

As an ex-member of the National Commission for Minority Educational Institutions
(NCI\/IEI), I would like to bring to the notice of the hon. Minister that the NCMEI has imbibed a
new confidence in minorities, who run the educational institutions and do wonderful service to
the society . Again, the linguistic minorities should be included in its ambit and the NCMEI should
function directly under the control of the Ministry of Minority Affairs and not under the Ministry of
Human Resource Development. Sir, | request that the hon. Minister should take personal
initiative in this matter and the NCMEI should be brought under the purview of the Ministry of
Minority Affairs.

Sir, now | come to my next observation. | would also like to draw the attention of the hon.
Minister to the statement made in this House in 2007 by the then Minister for Minority Affairs, Shri

A.R. Antulay, on the implementation of Sachar Committee’s recommendations.

Sir, | would also like to congratulate the Ministry for forming the NMDFC, introducing
various educational scholarships and all the measures which are being taken by the Ministry. Sir,
my special reference goes to para 5 of the statement laid by the Minister, where there is a
mention of ‘Girls Only Schools’, named, ‘Kasturba Gandhi Balika Vidyalayas’. Sir, | would like to
mention here that though the educationally backward blocks have been identified from April,
2008, the number of schools has not been substantially increased. | wish the Minister pays

special attention to the education of the Muslim minority girls.
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[MR. CHAIRMAN in the Chair]

Sir, my next mention is about a promise made by the Minister regarding civil rights centers,
especially to be opened in the universities, beginning with the Central universities. The National
Minority Development Finance Corporation was proposed to be restructured in the grameen
style but till date, no steps have been taken in this regard. If it is restructured in the grameen
style, this would facilitate the NMDFC to reach the minorities at the grassroot level and uplift their
livelihood in a better way. Sir, what happened to the foreign educational loans proposed by the
Ministry? | would like the Minister to intervene in this matter. Alongwith other scholarships like
pre-matric, post-matric and merit-cum-means scholarships... this facility should also be given
to minority students so that they get better opportunities for education. The NMDFC has claimed
to have declared minority concentrated towns. In Tamil Nadu, Vellore, Ambur, Vaniyambadi,
Tirupattur, Krishnagiri, Udhagamandalam, Coonoor, Mettupalayam, Dindigul, Nagapattinam,
Thoothukudi, Puliyankudi, Kadayanallur, Tenkasi, Tirunelveli and Nagercail are identified by the
Ministry as areas which are more than 25 per cent thickly populated by the minority population.
But the NMDFC, as of now, is not giving any special services here even when it has identified
these districts in Tamil Nadu. Instead it is being mentioned that Tamil Nadu as a whole is
educationally, economically, and socially well off. These places are not given any special grants
or any special schemes by the Ministry of Minority Affairs and that is why Tamil Nadu is not
finding any place in the Annexure IV (A) and (B) given by the Department. Is it not a punishment
for a State like Tamil Nadu which is performing very well and for that its minorities are being
deprived of their rights? It just wonders me. | request that all the welfare schemes, which are
being identified by the Ministry, should be passed on to the specially identified districts and

towns.

My next point is about equity contribution. The National Backward Classes Finance and
Development Corporation is not insisting on equity contribution. The National Scheduled Castes
Finance and Development Corporation is not insisting on any equity contribution by the States
either. | would like to know this from the hon. Minister in what way the minority population of this
country is better than the backward classes and the scheduled castes people. Equity

contribution should not be insisted by the NMDFC, and in future this issue needs reform.

| would like to mention about Government guarantee regarding auto loans. Tamil Nadu is
making hundred per cent repayment. The auto drivers belonging to minorities should not be
equated with other drivers. | request the NMDFC not to insist on State’s contribution and

hundred per cent Government guarantee.

My next mention is about raising of annual income ceiling from Rs. 39,500 for rural areas

and Rs. 54,500 for urban areas to Rs. 1lakh. Next is, sanctioning of higher loan amount by
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SCAs. Actually, the State Minority Commission is empowered to sanction loan upto Rs. 1 lakh

only. | would like the Ministry to raise this upto Rs. 5lakh.

On replacement of interest term, Sir, you know, as per the Quran, ‘interest’ is a word which
is not accepted by the Muslim people, who are a minority. Why don’t you restructure the name

as ‘administrative charges’ instead of ‘interest’?

Three per cent education loan scheme of the NMDFC may be made fully interest free. |
would like to mention this New Swarnima Special Scheme introduced by the NBCFDC. That can

be introduced by the Ministry of Minority Affairs.

Sir, last but not least, the Government of Tamil Nadu and our Chief Minister Kalaignar have
been repeatedly writing to the Central Government requesting it to consider rights of dalit
Christians saying that they should be treated on a par with SCs. If necessary, amendments have

to be made. Thank you, Sir.

SHRI K. RAHMAN KHAN (Karnataka): Hon. Chairman, Sir, | thank you for giving me an
opportunity to participate in this discussion on the Ministry of Minority Affairs. It is a bit unusual
for a Deputy Chairman of this august House to participate in a discussion on the proceedings,
but as a Member of this House, | have the right to participate. | consider this Ministry a very
important Ministry and | would like to share my views on the functioning of this Ministry. Sir, there
are about 250 million minorities in our country. Out of them, 70 per cent are Muslims, 15 per cent
are Christians, 10 per cent are Sikhs and 5 per cent are other religious minorities. Sir, | must
express my thanks to the hon. Prime Minister and the Chairperson of the UPA for creating this
vital Ministry to address the aspirations of the minorities of our country. The mandate for this
Ministry is too wide. It is inclusive. The purpose for which the Ministry has been created is to see
that social justice is provided to every citizen, including the minorities. Here, articles 15 and 16 of
our Constitution are very clear in this respect. The Constitution itself uses the words
‘discrimination” and ‘unequal treatment’. There is a word ‘discrimination’, there are words
‘unegual treatment in it. So, when in a society, we are living in an unequal society, it is possible

that there are prejudices, there are discriminations, there are unequal treatments.

So, it is the duty of any welfare state to see that discrimination is removed. That is why
articles 15 (4) and 16 (4) have smpowered the Govemment to remove this discrimination and
unequal treatment. And | feel, within that the Government has a right to create a Ministry and
address this issue in various sections of the society which include the minority. Sir, in this
connection, the Govemment of India took a very right step to address the grievances of the
minorities that they are receiving unequal treatment by establishing the Sachar Committee under
the Chairmanship of Justice Sachar and that Committee Report is before the House and is being

discussed.

18



The Government has taken several measures to implement the recommendations of the
Sachar Committee, but an impression is there within the community that the total
implementation has not been done and the implementation process is somewhat tardy.
Particularly , establishment of equal opportunity commission, which was recommended, has not
been done. Establishment of a Wakf Development Corporation to address the issue of
development of Wakf has not been done. The data bank has to be established. There are so
many other long term strategies, which have been recommended by the Sachar Committee,
which have still not been taken up by the Government. | request the Government to see that the

Sachar Committee Report is implemented in letter and spirit.

Regarding the Ranganath Misra Commission Report, it has already been laid before the
House and the Government is yet to take a decision on it. There also, it is a question of
reservation. Now, there are different opinions on reservation, whether it should be there or not.
But | go back to articles 15 (4) and 16 (4). One of the methods by which the Government can
remove this discrimination is through the route of reservation, which has been done. So, here
also, | feel that it is constitutionally valid to have ressrvation under articles 15 (4) and 16 (4) to
remove the discrimination or unequal treatment. | hope the Government will take an early
decision on the recommendations of the Ranganath Misra Commission Report whether they

accept or modify it. But the Government has to take immediate action.

Sir, I compliment the Ministry for the massive scholarship programmes which they have

taken up for the minorities.

Education is very important for the development of any society. Without education no
society can develop. Itis a fact that the Muslim community is the most backward in the field of
education. | happened to be the Chairman of the Minority Commission in Karnataka and |
conducted there a socio-economic survey of one million minority people belonging to Sikh,
Christian, etc. Karnataka is supposed to be a progressive State in the field of education. The
drop-out rate at the level of 7th standard is 93.5 per cent there. It is a Government’s survey. It is
not anybody else’s survey. In a community where the drop-out at the level of 7th standard is 93
per cent, some steps on a war-footing should be taken to set the things right. That is why the
scholarship programme is one of the good programmes. But it does not reach it. You have
targeted. You have so many scholarships. Its educational backwardness is so large. The Sachar
Committee Report says that this community is even behind the SCs and STs in the field of
education. When the scale of backwardness in the field of education is so large and the
requirement of scholarships is two-three lakhs, you just give 20,000 or 30,000 scholarships. It
should be demand-driven. It should not be that you fix a particular guantum and done. | request
the Government to consider and extend whatever is applicable to the SCs & STs in the field of

education to this community also.
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You have the MCD programme, thatis, the Minority Concentrated District Programme. lam
sorry to say that it is not taken off. On what basis have you bifurcated these 90 districts as
minority concentrated population districts ? But, firstly, it has not been implemented. Secondly,
it has been left to the mercy of the State Govemments. The State Governments have also to
contribute, | am told, 15 per cent or 20 per cent of the fund. Some of the State Governments are
not contributing. Even the Parliamentary Standing Committee on Social Justice and
Empowerment has recently stated that most of the amount earmarked for this programme has
not been spent. Let me tell you that it has not made any impact on the minority . What is required
is that it should be block-wise and not district-wise. A district is too big an area where
sometimes it is left to the Collector to implement it or he can do it where there is no minority. So,

it is better to have blocks as the criterion instead of Minority Concentrated District.

Sir, the three issues which | would like to discuss in this House are of vital importance. One
is the Wakf. The Muslim community has got this kind of properties because of the endowments.
The Wakf properties in this country are enormous. There are more than four lakh acres of land.
Probably, after Defence and the Railways, it is the third major holder of land. It is endowed land.
It does not belong to anybody. It is endowed. It comes to four lakh acres. Out of this, two lakh
acres are under encroachment or under dispute. Sometimes the Government has taken over the
land. There are disputes between the Govemment and the Wakf Board as to whether such and
such property is a Wakf property or not. More or less two lakh acres of land are in dispute.
Another two lakh acres of land remain. What are you going to do with these two lakh acres of
land? Unless you develop it, what is the use of the land? Take, for example, the small piece of
land in Mumbai, which is a Wakf land, where the biggest house of the world belonging to a
businessman has come up. The land is a Wakf land. It has been sold for a paltry sum. Take the
cases of Tollyganj Club in Kolkata, the Race Course in Kolkata and the Windsor Manor Hotel in
Bangalore. All these properties are Wakf properties. Thousands of such Wakf properties are
there. These properties should be developed. But does the Muslim community need help from

anywhere else?

There is no need. They can have their own educational institutions. They can invest. But
there is no will, there is no vision. | would like to appeal to the hon. Minister of Mincrity Affairs to
have a vision document on Wakf development. We have given reports. In fact, the Joint
Parliamentary Committee on Wakf has submitted a comprehensive Report. That comprehensive
Report deals with various aspects of Wakf. We do not still have an ATR on the JPC Report.
Forget about what we have to get back. Why don’t we create an institutional mechanism to
develop these Wakf properties? We don’t need Govemment patronage, we don’t need
Govemment funds. These 15 crore Muslims of the country should contribute for their own

development. Let us not make this community or ask this community to seek help. Empower
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them; facilitate them to stand on their own legs. This is what is needed. How much can the
Government allocate? It is being said that you have given only Rs. 1 crore in the Budget for
Wakf. Even if you give Rs. 100 crores, it will not be sufficient to put up one building. There is a
need to have an institutional mechanism. Section 32 (5) of the Wakf Act mandates the Wakf
Boards to develop the Wakf properties, but not a single property has been developed by the

Wakf Boards. So the blame is not on others; the blame is on us. We have not done our work

properly.

So I request the hon. Minister to have a vision document on Wakf development. The JPC
has said that if Rs. 10,000 crores are invested for developing the Wakf properties, the Muslim
community can have an annual income of Rs. 10,000 crores. Making an investment of Rs. 10,000
crores is not a difficult thing. Therefore, | would request the hon. Minister to throw some light on
this and see to it that a Wakf Development Corporation at the national level is set up. The State
Govermments are not able to doit. They are using it as a political weapon. The appointments of
members and all are not being used for the purpose of development. There is a need for drastic
changes in the Wakf Act, transparency in the appointments of members of Wakf Boards and
then see to it that the Wakf Act really works for the development of the Wakf properties. Then

there is also a need for a dispute settlement mechanism.

The second issue which | would like to deal with — though it is not your subject, Mr.
Minister, but you have the right under the mandate that wherever the minorities are involved, you
have a say — is Haj. We did not ask for subsidy. The Muslim community has never asked for the
subsidy that you give. Why was the subsidy given? Earlier the pilgrims used to go by ship, but
due to various reasons, the ship was cancelled. Then initially, a small subsidy was given to the
poor Hajis to go by air. Later on, this was gradually increased from Rs. 10 crore to Rs. 800 crore.
Why subsidy? As the hon. Member, Shri Mukhtar Abbas Naqvi said yesterday, it is a cross-
subsidisation to Air India. Yes, | have been fighting right from 1997 for that; justify the subsidy. |
have written to the then Prime Minister; | have also written to the then Minister of Civil Aviation to
justify it. For example, Air India is charging Rs. 85,000 per Haji; whereas, if | do not go through
the Haj Committee, | can go to Jeddah and come back in only Rs. 35,000. So, Rs. 35,000 is the
maximum amount. Even some aircraft are taking Rs. 16,000 or Rs. 20,000 or Rs. 25,000. They
say that they are charging Rs. 85,000 because it is a chartered flight, one-way flight. Even ifit is
a chartered flight, it goes with a hundred per cent capacity. There is no other paraphemalia, no

other expenditure. The Hajis are taken in groups.

So, how do you justify this cost of Rs. 85,0007 Sir, on the Haj matter, there are two issues

on which, | think, there is a need for reform. Firstly, there is no need for subsidy. Create a
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logistic corporation, and give it to them. This is an independent statutory body. You create it,

and they can manage its affairs. | have also discussed it with the Minister of External Affairs.

The last point, which | would like to say, is about the saving mechanism. Now, we all know
that taking or receiving interest is prohibited in Quran. Itis a religious belief; there may not be any
logic or justification to it. But now what they are saying is that they want to save money for their
own development and, therefore, they want to create an institutional mechanism. We all see the
drastic changes that have taken place in the financial sector. Twenty five years back, nobody
knew what the Mutual Fund was. This Mutual Fund, itself, is an investment without interest. If
you look at the definition of Mutual Fund, it does not work on interest. And, Mutual Fund is a part
of the Islamic economic approach. It is 100 per cent a part of the Islamic approach. Therefore,
when you are creating Mutual Funds, when you are creating Venture Capital Funds, if the
Community, for its own benefit, wants to create a similar institutional mechanism, they say, “You
cannot do that.” When you look at the world scenario, there is more than one trillion dollars of
funds all over the world. The United States have opened it. In fact, all the European countries
have given the facility. Then, what is prohibiting our country from doing it? The Prime Minister,
when he had visited Malaysia, said that it should be studied. Even then, there is some hesitation.
So, if you fulfill these two needs of the Muslim community, they will not have to depend on
anything. They will be a part of the govemance, and they will be able to contribute to the
economy. They will also be able to save money through this mechanism. Malaysia is a small
country with one-and-a-half crores of Muslim population. Though it constitutes a majority of the
population, they have created a separate mechanism. They have got 10 billion dollar fund under

Tabung Haji.

Sir, these are the few things which | wanted to share before the House. | once again thank

you for having given me this opportunity.
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assimilate themselves with the main society and avail themselves of the benefits of the
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should give priority to their educational development, which is very important. So, with these
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SHRI SYED AZEEZ PASHA: Sir, for the past more than six decades, the mincrities,
especially the Muslim minorities, have suffered discrimination and deprivation and they were kept
out of the process of development. As a result, they faced immense miseries and sufferings.
Even before Rajinder Singh Sachar and Gopal Singh Commissions have come out with their
voluminous books, my party General Secretary, Comrade A.B. Bardhan, wrote a booklet while
responding to the bogies raised by certain quarters — bogey of appeasement. So, he said,
what is happeningin jobs; what is happening in bank loans and why they are so much backward

in education. He has given all those statistics just to reply those persons who were raising the
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bogey of appeasement. Sir, minorities constitute 18.42 per cent as per the 2001 Census. But the
total allocation of the Budget is only 6 per cent and now it has declined to 5.3 per cent this year.
For a population of 18.42 per cent, the Budget allotted is very limited. Now, for the Eleventh Five
Year Plan, as my leamed friend has already pointed out, only Rs. 7000 crore were allotted which
comes to not even 0.5 per cent; only 0.32 per cent was allotted. This is really miserable seeing
the strength of the minorities in our country. And then even in that limited amount also, the
proportion of expenditure of total project is around 23.5 per cent after four years of
implementation. Why is this poor performance even though our Minister of Minority Affairs,
Mr. Salman Khursheed, is sincerely trying to implement all these schemes? He is pushing

through. In spite of that, why is it only coming to 23.5 per cent?

So, what is the crux of the problem? | think, the reason is that the field officers, who have to
implement all these programmes, are not from the Ministry of Minority Affairs. These officers are
deputed from various other departments. Naturally, they take it as a punishment posting for
them. So, as per the suggestion given by the Sachar Committee, we have to create our own
Indian Wakf Services, where officers can be appointed. There can be good changes brought
about if we implement this suggestion. Then, in the 15-point Programme, it is already pointed
out that pricrity should be given to minorities in the disbursement of loans. But, due to lack of
collateral security, they are not able to get the loans. We are seeing that the RBI guidelines are
also being violated, and | don’t think that even 4 to 5 per cent loans are being given to them. Sir,
the MSDP is restricted to only 90 districts. We are told that ancother 30 districts will be added.
But, they have not been added ftill now. Due to eight parameters where we have kept the
population strength of minorities to 30 per cent, only a limited number of districts will come. First
of all, the suggestion given by our Deputy Chairman to bring the blocks and not the districts will
be more fruitful. (Time-bell rings ) Secondly, instead of 30 per cent, if we bring it down to 15 per

cent, we can cover more population.

Lastly, Sachar Committee has given certain recommendations about certain affirmative
actions and creating some agencies like Equal Opportunity Commission and ‘diversity index’. Al
these things have not been done properly. Even though scholarship scheme is very good but it
should be made demand-driven. Only allocating some scholarships will not help because most
of the people are now becoming aware about this scheme. Now, lakhs of people are applying for
the scholarships. But, due to the constraint in the allotment, most of the people are not in a

position to be covered.

Then, the Wakf Act should also be taken into consideration. If we take it up properly, all the
Wakf properties can be saved. Out of 1,86,000 Wakf properties, 1,68,000 properties are already

encroached upon. Thatis the condition in various parts of the country also. We have to now take
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it up as a priority agenda to save all the Wakf properties and then to use it for the welfare of the

Muslim community.

DR. (SHRIMATI) KAPILA VATSYAYAN (Nominated): Thank you, Mr. Vice-Chairman, Sir. |
am a minority due in the majority voice of this House. Sir, while appreciating the work of this
Ministry and the hon. Minister, who carries with him a very rich patrimony of the cultural fabric of
this country, | would like to say that this debate has brought up issues in terms of who gets what
at the economic level and at the sphere of what we have called, development in the vertical linear
model. This country is a country of plural societies, of cultural diversity where my little finger is as
important as my head. That is the paradigm of this, what we call, the Indian cultural civilisational
model. Points have been raised here in terms of the Constitutional provisions are which well
taken at one level and at, perhaps, at those levels of empowerment, but there is today, after 63
years, time to reflect on this whole minority-majority question because only a singe identity is
being acknowledged and each one of us has multi-identities. | do not know how much of
Christianity | have in me; how much of Islam | have in me; how much of Pali | have in me; how
much of Prakrit | have in me; how much Arabic, Persian | have in me... and not recognizing the
possibility of these multi-identities, with which we live. These multi-identities have been possible
for the continuity of this culture, if we are going to negate them by bringing up single -identity, it
won’t help. My colleague talked about the North East. Can we say that all the Christians in the
North East are not tribals? So, then, there is a connection between the SC, the ST, the

minorities, and, there has to be an integral approach to this.

What happens in the crafts sector? Many of the minorities are specialized workers. It goss
for the weavers of Banaras who make our brocades, it goes for the Moradabad metal workers
and, it goes for Khurja pottery workers. Their specialized skills are not taken into cognizance in
the formal system of education at all. Why is it not possible to upgrade those skills? | have just
come from a workshop, which is being held have been holding on the Parsis, on the special
skills of the Navsari weavers there. There are sixty people only who do that today. Now, none of
these is taken into consideration at the policy level because it gets fragmented. So, my humble
submission is that there should be a coordinating mechanism within the entire Executive
amongst the Ministry of Minority Affairs, the Commission for, the SCs and the STs, the Ministry
of HRD and the Ministry of Culture. We have great pride when we want to exhibit all this but we
do not have that pride when we want them to be empowered on their own terms. And, thereis a
complexity here, Sir. Outside things are taking up political positions, and, that complexity has to
be addressed with seriousness because at this time, we are in a position where many of the
knowledge systems and their holders within the minorities are going to languish and perish, and,
then, we shall be going back to the foreign countries to know our own heritage. Thank you, Mr.

Vice-Chairman.
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The House then adjourned for lunch at one of the clock.

The House re-assembled after lunch at two of the clock,
MR. CHAIRMAN in the Chair.

ORAL ANSWER TO QUESTIONS
New medical colleges in Gujarat

*261. SHRI NATUJI HALAJI THAKOR: Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether it is a fact that the Medical Council of India (MCI) has recently rejected two
proposals of new medical colleges to be established at Surat and Rajkotin Gujarat;

(b) if so, the reasons therefor;

(c) whether itis also a fact that the proposal for setting up Surat Medical Gollege had
fulfilled all the criteria as per the norms laid down by the MCI; and

(d) whether the Ministry is contemplating to get the said proposals re-examined and
would consider the same in view of national interest and future of the students and, if not, the
reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE
(SHRI DINESH TRIVEDI): (a) As per the information received from Medical Council of India
(MCI), they have not received any application/proposal for establishment of new medical
college at Surat and Rajkot.

(b) to (d) Donotarise.
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